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have been helped by entrepreneurs
in imparting, technical  know-how,
solving marketing problems and finan-
cial assistance; and

(b) what steps Government pro-
pose to take to direct big industries
to encourage small scale industries to
solve the unemployment problem in
rural areas?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a) Dur-
ing the year 1977-78, more than 3000
small scale industrial units were act-
ing as ancillaries and sub-contractors
'to 66 public sector enterprises. Dur-
ing the same period, supplies of parts
and components, assemblies about
worth Rs. 78 crores were made by
small scale units to the aforesaid pub-
lic sector enterprises. According to
the guidelines issued by the Bureau
of Public Enterprises, the public sec-
tor undertakings assist their ancillery
units in imparting technical-knowhow
and assist them in procuring necessary
financial assistance and raw-materials
from the concerned institutional sour-
ces, As far as the large undertakings
in the private sector are concerned,
there is no regular system of monitor-
ing the assistance provided by tnem
to small scale units which are acting
as their ancillaries. However, Gov-
ernment have now set-up 16 sub-con-
tracting exchanges through out the
country which are instrumental in es-
tablishing contacts between large and
small scale units and help in promot-
ing sales of products and services from
the small sector,

(b) The Bureau of Public Enter-
prises has issued on May 8th, 1978 de-
tailed guidelines to public sector enter-
prises to promote small scale indus-
tries as ancillaries. There are, how-
ever, no specific instructions in this re-
gard which are applicable to rural
areag  exclusively. Wherever new,
large and medium small scale units
are established in rural areas and
backward areas, all efforts are made
to establish small scale ancillary in.
dustries to these units in these areas.
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Confirmation of Employees on
Deputation

1455. SHRI G. S. REDDI: Will the
Minister of INDUSTRY be pleased to
state:

(a) number of employees who have
been conflrmed or are being confirmed
on the posts of deputation/ad-hoc na-
ture under the Ministry of Induslry:
and

(b) whether such confirmation are
against the recommerdations of the
Department of Personnel and Admi-
nistrative Reforms?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI): (a) and (b).
The requisite information is being col-
lected and will be placed on the Table
of the House,
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Self sufficiency in Defence Equipment

1458, SHRI JYOTIRMOY BOSU:
Will the Minister of DEFENCE be
pleased to state:

(a) whether our country has achiev-
ed sufficiency in certain categories of
defence equipment; and

(b) if so, particulars of those equip-
ments?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) and
(b). The country is self-sufficient in
respect of a wide range of defence
equipment and stores. We are very
largely self-sufficient in the fleld of
small arms, ammunition and feld
guns, and have achieved varying and
increasing extent of indigenisation in
respect of more sophisticated equip-
ment and stores, including combat air-
craft; warships; armoured and other
vehicles; field guns; radar and com-
munication equipment and other elec-
tronic equipment; heavy earth movers,
tank-trazlers and recovery vehicles;
missiles and rockets; chemicals and
propellants; etc. Progressively the in-
digenous content of Defence cquip-
ment and sfores has been increasing,
Unrelenting efforts continue to pro-
mote speedy indigenisation of Defence
requirements, with priority given to
more critica] needs.

Taking over of Cement distribution by
States

1459. SHRI YAMUNA PRASAD
SHASTRI: Will the Minister of IN-
DUSTRY be pleased to state:

(a) the names of States and Union
Territories where cement distribution
has been taken over by the respective
Governments from October, 1978;

(b) the steps taken by Central Gov-
ernment to check irregularities being
committed in the distribution of ce-
ment as also its sale at more than the





